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MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)

NOTIFICATION
New Delhi, the 18th May, 2016

No. F. 2 (1) CAC/Enf-11I/2013/FSSAL.- In exercise of the powers conferred under sub-section (1) of section 11
of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India is hereby
establishes the Central Advisory Committee for the purpose of the said Act, consisting of Chairperson and the following
Members for three years with effect from the date of publication in this notification, namely:-

Appointed under sub-section (4) of Section 11:

(1) Chief Executive Officer, Food Safety and Standards ...Chairperson
Authority of India ex-officio

Appointed under sub-section (2) of Section 11:

Food Industry:
(2) Ms. Nirupama Sharma, C/o PHD Chamber ...Member

PHD House, 4/2 Siri Institutional Area,
August Kranti Marg, New Delhi.
(3) Shri Dharam Vir Malhan, C/o All India Food ...Member
Processors Association, 206 Aurobindo Place,
Aurobindo Marg, Hauz Khas,
New Delhi-110 016.
Agriculture:

(4) Shri Ajay Jakhar, C/o Bharat Krishak Samaj ...Member
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A-1, Nizamuddin West, New Delhi.
(5) Dr. T.P.Rajendran,
701A, Vasundhara Apartment, Plot No. 16,
Sector 6, Dwarka, New Delhi -110075.
Consumers:
(6) Shri Bejon Kumar Mishra, C/o Consumer
Online Foundation, F 9, 2" Floor,
Kailash Colony, New Delhi-110 048.
(7) Shri George Cheriyan, C/o CUTS International
Bhaskar Marg, Bani Park, Jaipur-302016.
Research Bodies and Food Laboratories:
(8) Dr. Deepa Bhajekar, C/o ‘d” Technology
407, Mint, India Bulls, Hiranandani Meadows,
Thane (W), Mumbai-400060.
(9) Dr. S.S.Marwaha, C/o Punjab Biotechnology Incubator

SCO: 7&8, Top Floor Phase-V, SAS Nagar, Mohali.
Commissioners of Food Safety:

(10) Commissioner of Food Safety, Andaman & Nicobar
Island

(11) Commissioner of Food Safety, Andhra Pradesh
(12) Commissioner of Food Safety, Arunachal Pradesh
(13) Commissioner of Food Safety, Assam

(14) Commissioner of Food Safety, Bihar

(15) Commissioner of Food Safety, Chandigarh

(16) Commissioner of Food Safety, Chhattisgarh

(17) Commissioner of Food Safety, Dadara & Nagar Haveli
(18) Commiissioner of Food Safety, Daman & Diu

(19) Commiissioner of Food Safety, Delhi

(20) Commiissioner of Food Safety, Goa

(21) Commissioner of Food Safety, Gujarat

(22) Commissioner of Food Safety, Haryana

(23) Commiissioner of Food Safety, Himachal Pradesh
(24) Commissioner of Food Safety, Jammu & Kashmir
(25) Commissioner of Food Safety, Jharkhand

(26) Commissioner of Food Safety, Karnataka

(27) Commissioner of Food Safety, Kerala

(28) Commissioner of Food Safety, Lakshadweep

(29) Commissioner of Food Safety, Madhya Pradesh
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(30) Commiissioner of Food Safety, Maharashtra ...Member
(31) Commissioner of Food Safety, Manipur ...Member
(32) Commissioner of Food Safety, Meghalaya ...Member
(33) Commiissioner of Food Safety, Mizoram ...Member
(34) Commissioner of Food Safety, Nagaland ...Member
(35) Commissioner of Food Safety, Odisha ...Member
(36) Commissioner of Food Safety, Puducherry ..Member
(37) Commissioner of Food Safety, Punjab ...Member
(38) Commissioner of Food Safety, Rajasthan ...Member
(39) Commissioner of Food Safety, Sikkim ...Member
(40) Commissioner of Food Safety, Tamil Nadu ...Member
(41) Commissioner of Food Safety, Tripura ...Member
(42) Commissioner of Food Safety, Telangana ...Member
(43) Commissioner of Food Safety, Uttarakhand ...Member
(44) Commissioner of Food Safety, Uttar Pradesh ...Member
(45) Commissioner of Food Safety, West Bengal ...Member
(46) Chairperson of the Scientific Committee ...Member ex-officio

PAWAN AGARWAL, Chief Executive Officer
[ADVT.-111/4/Exty.89]
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